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17.07.2019 -  Some of the Respondents have filed  reply-affidavit.   

 By way of last chance, the Appellant is allowed to file the rejoinder within 

ten days.  Rest of the Respondents have not prayed for time to file reply-affidavit.   

 Post the case for ‘admission’ on 30th July, 2019 on the top of the list. 

 

 [Justice S. J. Mukhopadhaya] 

Chairperson 

 
 

 
                    [Kanthi Narahari] 

       Member (Technical) 
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